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NATIONAL COMPANY LAW APPELLATE TRIBUNAL, NEW DELHI 

DAILY CAUSE LIST DATED 06.12.2019 (FRIDAY) 

COURT - II 

10:30 AM 

 

In the court of Hon’ble Mr. Justice A.I.S. Cheema, Member (Judicial), Hon’ble Mr. Kanthi Narahari, Member 

(Technical) and Hon’ble Mr. Vijai Pratap Singh, Member (Technical). 
 

For Hearing (Part Heard) 

  S. No. Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

1.  Comp. App. (AT) 

(Ins) No. 661 of 

2019 

 

Anjani Gases,  

A Sole Proprietorship Concern. 

Vs. 

B.P Projects Pvt. Ltd. 

 

Rohit Sharma  Praveen Kapoor 

2.  Comp. App (AT) 

(Ins) No. 670 of 

2019 

 

 

Sales Tax Department, 

State of Maharashtra. 

Vs. 

Calyx Chemicals and Pharmaceuticals & 

Ors. 

With 

Prashant S. Kenjale  Abhijeet Sinha-R1 

Charu Desai-RP 

3.  Comp. App. (AT) 

(Ins) No. 991 of 

2019 

 

Commissioner of Customs, NS-II. 

Vs. 

Calyx Chemicals & Pharmaceuticals. 

 

Harpreet Singh  Abhijeet Sinha 

Charu Desai-RP 

  For Orders 

4.  Comp. App (AT) 

(Ins) No. 846 of 

2019 

 

Orbit Lifescience Pvt. Ltd. 

Vs. 

Raj Ralhan. 

 

Anirudh Suresh  Sumesh dhawan-

RP 

Pulkit Deora 

5.  Comp. App (AT) 

(Ins) No. 1100 of 

2019 
 

Harrish Khurana. 

Vs. 

One World Realtech Pvt. Ltd. 

Ashish  Middha  

  

  For Admission (After Notice) 

6.  Comp. App (AT) 

(Ins) No. 711 of 

2019 

 

Sushila Lakhotia. 

Vs. 

Zeal Developers Pvt. Ltd. 

 

Aman Anand  Radhika Goel 

7.  Comp. App. (AT) 

(Ins) No. 931 of 

2019 

 

Eastern Electrodes & Coke Pvt. Ltd. 

Vs. 

Bhaskar Shrachi Alloys Ltd. 

Vikrant Pachnanda  

8.  Comp. App. (AT) 

(Ins) No. 933 of 

2019  

 

Sreenivasa Rao Kurapati 

Vs. 

VIP Industries & Anr. 

V. Seshagiri   

9.  Comp. App. (AT) 

(Ins) No. 1103 of 

2019 

Brice Town Planners Pvt. Ltd. 

Vs. 

Chidambaram Narayanam & Anr. 

Gauri Rishi   
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10.  Comp. App. (AT) 

(Ins) No. 1142 of 

2019 

iValue Advisors Pvt. Ltd. 

Vs. 

Srinagar Banihal Expressway Ltd. 

 

Bhuvan Arora  

11.  Comp. App. (AT) 

(Ins) No. 1184 of 

2019 

 

Corporation Bank 

Vs. 

SJN Energy Infrastructure Pvt. Ltd. 

Samarendra Kumar  

12.  Comp. App. (AT) 

(Ins) No. 1199 of 

2019 

 

Manoj Kumar Agarwal 

Vs. 

Shri Balaji Betel Nutus Pvt. Ltd. 

Pawan Shree  
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